GOVERNMENT OF INDIA
MINISTRY OF WOMEN AND CHILD DEVELOPMENT

RAJYA SABHA
UNSTARRED QUESTION NO.475
TO BE ANSWERED ON 04.02.2021

SCHEME FOR WELFARE OF CHILDREN
475. SMT KANTA KARDAM:
Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state:

(@) whether Government has taken note of the miserable condition of children at primary
education level in the country who are the victims of malnutrition, child marriage, child
labour, trafficking and neglect/abandonment and, if so, the details thereof;

(b) whether Government has formulated any scheme/programme for their development,
protection and welfare; and

(© if so, the details thereof?

ANSWER

MINISTER OF WOMEN AND CHILD DEVELOPMENT
(SRIMATI SMRITI ZUBIN IRANI)

(a) to (c) : Government of India implements various schemes for the development, protection
and welfare of children as detailed below:

i. Anganwadi Services, under umbrella Integrated Child Development Services (ICDS)
Scheme is a Centrally Sponsored Scheme which provides a package of six services including
Supplementary Nutrition (SNP) to children in the age group of 0-6 years. The scheme is
implemented through a network of approx. 14 lakh Anganwadi Centres (AWCs) across the
country.

ii. Mid-Day Meal Scheme (MDMS), is an on-going Centrally-Sponsored Scheme which
covers all school children studying in Classes I-VIII of Government, Government-Aided Schools,
Special Training Centres etc. supported under Samagra Shiksha programme. The objectives of
the Mid-Day Meal Scheme are as follows:

a) Improving the nutritional status of children in classes I-VIII.

b) Encouraging poor children, belonging to disadvantaged sections, to attend
school more regularly and help them concentrate on classroom activities.

c) Providing nutritional support to children of elementary stage in drought-affected

areas during summer vacation.

iii. Child Protection Services (CPS) Scheme is implemented by the Government as a
Centrally Sponsored Scheme. The objective of the scheme is to create a safe and secure
environment for overall development of children who are in need of care and protection. This
includes orphan/abandoned/surrendered children. Under the scheme, institutional care is
provided through Child Care Institutes (CCIs) as a rehabilitative measure. The programmes and
activities include, inter-alia, age-appropriate education, access to vocational training, recreation,
health care, counselling etc. Under the non-institutional care component, support is extended
for adoption, foster care and sponsorship.
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